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NHRC notices to Jhansi DM, SSP over gangrape, suicide of 19-year-old woman

New Delhi, Sep 25 (PTI) The NHRC on Friday issued notices to the Jhansi district administration and police
authorities over media reports that a 19-year-old woman died by suicide after six people, including three minors,
allegedly raped her in Uttar Pradesh. The rights panel has sought a report from officials within two weeks, which
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New Delhi, Sep 25 (PTI) The NHRC on Friday issued notices to the Jhansi district administration and police
authorities over media reports that a 19-year-old woman died by suicide after six people, including three minors,
allegedly raped her in Uttar Pradesh.

The rights panel has sought a report from officials within two weeks, which is expected to include the
investigation’s status and any compensation paid to the deceased’s next of kin, if any, the National Human Rights

Commission (NHRC) said in a statement.

The statement said the senior superintendent of police and the district magistrate of Jhansi have been issued
notices.

The NHRC has “taken suo motu cognisance of a media report that the woman committed suicide after being
gang-raped by six people, including three minors” in Jhansi, it said in a statement.

Reportedly, the woman went to a cattle barn for work where the six accused allegedly raped her, the NHRC said.

According to the September 23 media report, allegedly distressed over threats from the accused that they would
circulate a video of the act, the victim later consumed poison, the NHRC said.

The Commission observed that the media report, if true, raises serious issues of human rights violations. PTI KND
ASD ASD

This report is auto-generated from PTI news service. ThePrint holds no responsibility for its content.
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NHRC's Online Internship Program Empowers Future Human Rights Advocates
Shalini SinghSeptember 26, 2026Last Updated: September 26, 2026

The National Human Rights Commission (NHRC) of India celebrated the conclusion of its two-week Online Short-
Term Internship Programme (OSTI) today, with 95 students from various universities successfully completing the
initiative. The program, which began on September 14, 2026, received an overwhelming response, attracting over
1,000 applicants from 19 states and union territories across the nation.

Insights from NHRC Leaders

During the valedictory session, NHRC Member, Justice (Dr.) Bidyut Ranjan Sarangi, praised the interns for their
dedication and hard work over the course of the program. He highlighted that the training was not just an
educational experience, but a transformative journey. He urged the participants to uphold the principles they
learned, encapsulated in the mantra “Preach, Practice and Perform.” Justice Sarangi stressed the need for
continuous learning in the field of human rights and encouraged the interns to share their knowledge within their
communities.

A Call to Action

Justice Sarangi also reminded the interns of their potential impact on society, particularly through acts of
compassion toward vulnerable groups, including the elderly and individuals with disabilities. He expressed
confidence that young leaders like them could significantly contribute to the nation’s progress and social
development.

Embarking on a New Responsibility

Smt. Vijaya Bharathi Sayani, another NHRC member, echoed similar sentiments during her address. She
emphasized that the end of the internship signifies the start of a greater responsibility to advocate for human
rights and uphold the values enshrined in the Constitution. According to her, human rights ought to be part of
daily life, encompassing dignity, justice, compassion, and accountability.

Fostering a Spirit of Collaboration

NHRC Secretary General, Shri Piyush Goyal, congratulated the interns and highlighted the significance of
integrating academic lessons with real-life applications, especially regarding respect for human dignity. He
pointed out that effective teamwork and communication were nurtured throughout the program, shaping the
interns into potential champions of human rights. Goyal encouraged the newly qualified advocates to raise
awareness about human rights issues in their communities.

Celebrating Achievements

Nearing the session’s end, NHRC Joint Secretary, Shri Samir Kumar, provided an overview of the internship
program, noting the valuable interactions the interns had with NHRC members, senior officials, and experts from
various fields. He expressed hope that the experience deepened their understanding of human rights and
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announced winners of various competitions, including book reviews and group presentations. Smt. Monika Joon
concluded the session with a vote of thanks.
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Telangana: NHRC summons DMs over 2021 mysterious death of minor girl Jahnavi at Archdiocese Hyderabad
linked child care

The NHRC has summoned the District Collectors of Hyderabad and Medchal-Malkajgiri over the 2021 death of 14-
year-old Jahnavi, following LRPF's complaint and repeated reminders over pending Action Taken Reports.

Ritika Yadav
Sep 25, 2026, 07:00 pm IST in Politics, Bharat, Telangana

The National Human Rights Commission (NHRC) has issued notices to the District Collectors of Hyderabad and
Medchal-Malkajgiri, on September 22, directing them to appear before the Commission in connection with the
death of Jahnavi, a 14-year-old specially abled minor who died in 2021 while under institutional care in Telangana.
The latest action follows the LRPF's representations to the NHRC, the Commission's earlier directions seeking
Action Taken Reports (ATRS) from the two districts, and subsequent reminders over their non-submission.

Death of Jahnavi and CWC complaint

Jahnavi was initially staying at the MV Foundation facility, a social organisation, in Hyderabad. On March 17, 2021,
she was formally shifted by the Child Welfare Committee (CWC) to the Home for Disabled at Jeera, Secunderabad.
On the morning of June 7, 2021, information was received at CWC that a minor girl Jahnavi died under suspicious
circumstances. Upon knowing the information, the then CWC Chairperson G. Shailaja, accompanied by another
CWC member, rushed to the Home for Disabled at Jeera, Bansilalpet, Secunderabad.

However, the minor was not there, despite the CWC records showing that she had been placed at the facility.

Upon local enquiry, it came to know that the minor girl died at another facility linked to Home for Disabled at
Somonbolle village under Shamirpet Police station limits, which is 23 kms away from Secunderabad.

According to the details of the complaint, the subsequent police investigation revealed that Jahnavi had died at
another location the organisation's facility in Shamirpet. Following her death, her body was to Bhoiguda,
Secunderabad, without informing the CWC or police authorities.

Following the death early in the morning of June 7, the dead body of the girl was allegedly shifted to Bhoiguda
Christian cemetary in Secunderabad. The complaint further raised questions regarding the manner in which the
body was disposed of, including the fact that it was cremated rather than buried.

Following the complaint, Gandhinagar Police Station registered Zero FIR No. 01/2021 on June 7, 2021, under
Section 176(1)(A) of the Cr.P.C. The case was subsequently transferred to Shamirpet Police Station under the
Cyberabad Police Commissionerate for further investigation.

LRPF Follow Up

Citing the lack of progress, the Hyderabad-based Legal Rights Protection Forum (LRPF) approached the NHRC on
February 4, 2026, over the suspicious death of the Jahnavi under institutional care, alleging child rights violations,
custodial negligence and destruction of evidence.
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On February 16, 2026, the NHRC took cognisance and directed the Hyderabad and Medchal-Malkajgiri District
Magistrates to submit ATRs within two weeks.

After non-compliance, the NHRC issued a reminder on March 25, 2026, warning of possible action under Section
13. LRPF followed up on May 6 and August 8, 2026, stating that the ATR status remained unknown.

On September 22, 2026, the NHRC directed the two District Collectors to appear with their ATRs.

About 'Home for Disabled' and links with Archdiocese of Hyderabad

Apart from the mysterious death of the minor girl, the NGO named 'Home for Disabled has a wider network in
Telangana and Andhra Pradesh. The Archdiocese of Hyderabad states that the Sisters of St. Ann of Providence
have been associated with the Home since 1934.

The Home for Disabled organisation's website identifies Fr. M. Xavier, SVD, a priest of the Society of the Divine
Word, as its Secretary and Executive Director. The Archdiocese of Hyderabad also records that the Little Sisters of
Jesus Christ have been working with the Home for Disabled Sampenbolle Extension Unit since 2013.

Initially, Jahnavi was staying at the MV Foundation in Hyderabad, founded by Ramon Magsaysay Awardee Prof.
Shanta Sinha, former Chairperson of the NCPCR (2007-2013) and Professor (Retd.) of Political Science at the
University of Hyderabad.

Active FCRA license

Home for the Disabled is a registered society under Registration No. 197-42, dating back to 1942, and registered
under the Foreign Contribution (Regulation) Act.

As per LRPF, the Home for Disabled has an active FCRA registration bearing No. 010230015, which was renewed in
2022 and remains valid until 2027.

LRPF Seeks Independent Investigation

The LRPF approached the NHRC seeking intervention in the matter and requested the Telangana Government to
order an independent investigation or a Special Investigation Team (SIT) probe into the circumstances
surrounding the girl's death and the events preceding and following it.

Speaking to Organiser, LRPF secretary, AS Santosh said, the death of minor and delay in action from respectable
government authorities is a concern. Moroever, the lack of government run homes for disabled is a serious. We
have only reported issue of Jahnavi, and there could be many unreported deaths or serious issues. It appears to
be serious violation of Child rights and raises doubts on foreign funded organisations accountability on such
issues. The lack of accountability and transperancy in these organisations and low monitoring is a serious threat
to society where vulnerable girls like Jahnavi lost their lives in mysterious conditions and the silence of
government indicates large suspicious underground activities happening under the guise of charity by NGOs
particularly linked to Church Missionaries.
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NHRC Issues Notice to Jhansi Officials Over Gang-Rape Case
News On AIR | September 25, 2026 8:03 PM

The National Human Rights Commission (NHRC) has taken suo motu cognizance of a media report that a 19-year-
old woman committed suicide after being gang-raped by six people, including three minors. The Commission has
issued notices to the Senior Superintendent of Police and the District Magistrate, Jhansi, Uttar Pradesh, calling for
a detailed report on the matter within two weeks. The report is expected to include the status of the investigation
and compensation, if any, paid to the next of kin of the deceased.

The Commission has observed that the contents of the media report, if true, raise serious issues of violation of
human rights. According to the report, the victim was distressed by the threats to circulate the video and
consumed poison.
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ETV Bharat / state
NHRC Notices To Jhansi DM, SSP Over Gangrape, Suicide Of 19-Year-Old Woman

The NHRC has taken suo motu cognisance of a media report that the woman died by suicide after being gang-
raped by six people in Jhansi.

By PTI
Published : September 26, 2026 at 12:40 AM IST
|Updated : September 26, 2026 at 12:48 AM IST

New Delhi: The NHRC on Friday issued notices to the Jhansi district administration and police authorities over
media reports that a 19-year-old woman died by suicide after six people, including three minors, allegedly raped
her in Uttar Pradesh.

The rights panel has sought a report from officials within two weeks, which is expected to include the
investigation's status and any compensation paid to the deceased's next of kin, if any, the National Human Rights
Commission (NHRC) said in a statement.

The statement said the senior superintendent of police and the district magistrate of Jhansi have been issued
notices. The NHRC has "taken suo motu cognisance of a media report that the woman died by suicide after being
gang-raped by six people, including three minors" in Jhansi, it said in a statement.

Reportedly, the woman went to a cattle barn for work where the six accused allegedly raped her, the NHRC said.

According to the September 23 media report, allegedly distressed over threats from the accused that they would
circulate a video of the act, the victim later died b y suicide, the NHRC said.

The Commission observed that the media report, if true, raises serious issues of human rights violations.

Suicide Is Not A Solution: If you are having suicidal thoughts, or you are worried about a friend, or you need
emotional support, then there is someone who is always there to listen to you. Call the Sneha Foundation -

04424640050 (available 24x7) or iCall, the Tata Institute of Social Sciences helpline at 9152987821 (available
Monday to Saturday from 8 am to 10 pm).
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NHRC, India’s Online Short-Term Internship Programme for September 2026 concludes, 95 university-level
students from diverse academic backgrounds, shortlisted out of 1008 applicants, completed the programme
Press release

National Human Rights Commission
New Delhi: 25th September 2026

NHRC, India’'s Online Short-Term Internship Programme for September 2026 concludes, 95 university-level
students from diverse academic backgrounds, shortlisted out of 1008 applicants, completed the programme

Chairing the valedictory session, NHRC Member, Justice (Dr.) Bidyut Ranjan Sarangi encourages interns to practise
and share human rights values in everyday conduct

Member, Smt. Vijaya Bharathi Sayani calls upon interns to make human rights a way of life
Secretary General, Shri Piyush Goyal urges interns to become torch bearers of human rights

The two-week Online Short-Term Internship Programme (OSTI) of the National Human Rights Commission
(NHRC), India concluded today with 95 university-level students completing it. The internship began on 14th
September 2026. The interns were shortlisted out of 1008 applicants from 19 states and union territories across
the country.

Chairing the valedictory session, NHRC Member, Justice (Dr.) Bidyut Ranjan Sarangi, congratulated the interns on
successful completion of the programme. He emphasised that the two-week training programme was not merely
a journey but a valuable learning experience. Urging the interns to ensure that their efforts do not go in vain, he
highlighted the importance of “Preach, Practice and Perform”, stressing that learning about human rights should
continue throughout life and that the knowledge gained must be practised and shared with others.

Calling upon the interns to demonstrate human rights values in their everyday conduct, Justice Sarangi urged
them to be compassionate towards others, including senior citizens and persons with disabilities and to extend
appropriate consideration to their needs. He said that as young people, the interns carried great expectations for
the development of the country and society.

Addressing the interns, NHRC Member, Smt. Vijaya Bharathi Sayani said that the conclusion of the internship
marked not an end but the beginning of a new responsibility. She urged them to carry forward a commitment to
human rights, the Constitution and the nation, stressing that human rights are about dignity, justice, compassion
and responsibility towards one another and should become a way of life.
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Emphasising that human rights and patriotism complement each other, Smt. Sayani urged the interns to respect
the Constitution, protect human dignity, serve the vulnerable and stand for justice. Drawing on Vasudhaiva
Kutumbakam and Sarve Bhavantu Sukhinah, she called upon them to become human rights ambassadors in their
communities and highlighted “knowledge, compassion and service” as guiding principles for contributing to a
stronger, more just and humane India.

In his address, NHRC Secretary General, Shri Piyush Goyal, congratulated the interns and emphasised the
importance of developing sensitivity towards human dignity in everyday life. He said that academic learning is
meaningful when translated into practice. Highlighting the value of teamwork and communication skills, he said
that the team activities helped inculcate team spirit and collaborative skills. He urged the interns to become torch
bearers of human rights by creating greater awareness of its practical dimensions in society.

Before this, NHRC Joint Secretary, Shri Samir Kumar, presented an overview of the internship programme,
highlighting the opportunity provided to the interns to interact with NHRC Members, senior NHRC officers,
eminent experts, academicians, Core Group members and representatives of civil society organisations. He
expressed hope that the programme enriched the interns’ understanding of human rights. He also announced
the winners of competitions, including book review, group research project presentation and declamation. Smt.
Monika Joon delivered the vote of thanks.
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